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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH
NEW DELHI

Execution Application No. 24/2022
In
Original Application No. 60/2022

ALKAJAIN o sasasseeee APPELLANT
Vs
NORTH DELHI MUNICIPAL
CORPORATION & ORS.  savesesses RESPONDENTS

D.O.H: 16.01.2023
REPORT ON BEHALF OF THE RESPONDENT, MUNICIPAL CORPORATION OF
DELHI IN PURSUANCE OF ORDER DATED 16.10.2022.

Most respectfully submitted that -

1. The property bearing no. 420/06, Teacher Lane, Uper Anand Parbat, Delhi-
110005 has been inspected again by the area Junior Engineer(Bldg.)/Assistant
Engineer(Bldg.) on 17.12.2022 and 28.12.2022, in compliance of the order
dated 16.12.2022 passed by the Hon’ble NGT. They have reported that neither
any construction activity is going on in the impugned premises nor any building
material had been found to be stacked at the site.

2. The Counsel representing the Appellant had been contacted by the area
Assistant Engineers(Bldg.) to have the exact sites, if any, where building
materials are lying but no response has been received. We had also contacted
the Appellant through the Counsel for joint inspection but that has also not
materialized.

3. The entire reach/road upon which the property abuts as also the adjoining
areas has also been got inspected. No building material has been found to be
stacked in the entire reach. However, if any building material is seen in the
vicinity or upon the road in future then challans shall be issued promptly.

Report is submitted accordingly. ﬁ‘d«%’_)
éxecu\ive Engirfieer (Bldg.)

Karol Bagh Zone
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